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ASSENT TO BILL

SIICttETARY-GENlIRAL: Sir} X
also lay on the Table the Indian 
Telegraph (Amendment) Bill, 1974 
passed by the Houses of Parliament 
during the current session and 
absented to since report was last 
made to the House on the 11th Nov­
ember, 1974.

MR. SPEAKER: i think there *  
n0 time left for Mr. L. N. Mishra’s 
statement today. We will have it 
next week on Monday

SHRI PEIYA RANJAN DAS 
MUNSI (Calcutta-South): ]t should 
be made today, (Interruptions)
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It is not a debate on that. It is only 
admissibility.
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SHRI JYOTIRMOY BOSU (Dia­
mond Harbour): On Monday.

MR. SPEAKER: L e t  it be on Mon­
day. The opposition leaders want it 
to be made on Monday. Let it be on 
Monday.

13.18 hrs.

The Lok Sabha adjourned jor Lunch 
till fifteen minutes past Fourteen of 

the Clock.

The Lok Sabha reassembled after 
Lunch at nineteen minutes past Four­

teen of the Clock

I Mr. DmiT* -Spjbaker—-in the Chair].

MR. DEPUTY-SPEAKER: Calling
Attention. Shri S. M. Bauerjee


